FORM B

PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

M/S SEVENN PROTECTIVE FABRICS PRIVATE LIMTED

SL PARTICULARS DETAILS
1. | Name of corporate debtor M/s. Sevenn Protective Fabrics Private [.imited
2 Date of incorporation of corporate debtor 04.01.2011 i
3 ~ Authority under which corporate debtor is incorporated/ | ROC-Ahmedabad
" | registered
4 Corporate Identity No./ Limited Liability U25200GJ2011PTC063495
5 Identification No. of corporate debtor
Address of the registered office and principal office IR, Tin: Mo Bungl()ws‘.' Near I,)?wmsh
¥, (if any) of corporate debtor Bunglow, SL.lrdhara ' Circle, T'haltej,
Ahmedabad, Gujarat, India, 380054 |
6. | Date of closure of Insolvency Resolution Process 13.08.2025 i
7. | Liquidation commencement date of corporate debtor 13.08.2025 _ &
8 Name and registration number of the insolvency CA IP Vineeta Maheshwari
" | professional acting as liquidator IBBI/IPA-001/IP-P00185/2017-18/10364 e
Address: Office No-302, Third Floor, Reegus
. S : S Business Centre, Nr Anupam Bunglows. New
9. glgcgzs;srgnd e-mail of the liquidator, as registered with Citylight Road, BRarthan, Vest, Surat,
Gujarat ,395007,
Email id: ipvineetak@gmail.com
Address and e-mail to be used for correspondence with| Address same as mentioned in SI. 9;
10. ey s i
the liquidator Email id.: lig.spfpl@gmail.com
11. | Last date for submission of claims 12.09.2025

Notice is hereby given that the National Company Law Tribunal, Ahmedabad Bench 2., has ordered the
commencement of liquidation of M/s Sevenn Protective Fabrics Private Limited on 13.08.2025.

The stakeholders of M/s Sevenn Protective Fabrics Private Limited are hereby called upon to submit their claims
with proof on or before 12.09.2025 to the liquidator, at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit

the claims with the proof in person, by post or by electronic means.

- Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by such a
stakeholders during the corporate insolvency resolution process under the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall be deemed to be submitted
under Section 38.

For SEVENN PROTECTIVE FABRICS PRIVATE LIMITED

Uit~

IN LIQUIDATION

LIQUIDATOR

CA IP Vineeta Maheshwari

Liquidator in the matter of M/s. Sevenn Protective Fabrics Private Limited
IBBI Registration No.: IBBI/IPA-001/IP-P00185/2017-18/10364

Email id: lig.spfpl@gmail.com

Date: 15.08.2025
Place: Surat




FRIDAY, AUGUST 15, 2025

AU SMALL FINANCE BANK LIMITED
INFORMATION MOTICE

The below mentioned Borrowers & Co-Borrowers are informad fo remove thair
mowable assets from fhe morgaged property (mentoned in the below tabla) which
tuzs baen sold by AU Small Finance Bank Lid. (& Scheduled Commercial Bank)
ihrough auclion proceeding under SARFAES] Acl. 2002, olherdize the movable
aasals would he tranaferded 1o any rantlad |acalion al theid own coat and 1|II;"':..' will alao
ke liabla rﬂ-:’a"lg.' dan‘-age GAUSad ljl.lr'l"=ﬂ|'|E 5'1=|':|I'Ig il It la nat removed within 15 IjE:.-E.
Faor ather geeriae contact: Mr. Satish Patel - BB8001 2693 or &l naarest kranch

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

M/S MINTIFI FINSERVE PRIVATE LIMITED,
Reg. Office: Times Square, Unit No. 3B, 2nd Floor, Opp. Mittal Industries Estate, Andheri-Kurla Road, Marol Naka, Andheri —
East,Mumbai-400059/Branch Office: 304,aditya Arcade,c G Road,near Shrimali Society/swastik Charasta,near Choice Rest,ahmedabad-380009,

Gujarat. Demand Notice Under Section 13 (2) of Securitization and Reconstruction

of Financial Assets and Enforcement of Security Interest Act, 2002.
Undersigned being the Authorized officer of M/s Mintifi Finserve Private Limited, hereby gives the following notice to the Borrower(s) / Co-
Borrower(s) who have failed to discharge their liability i.e. defaulted in the repayment of principal as well as the interest and other charges
accrued there-on for Loan(s) against Property Mortgaged to them by M/s Mintifi Finserve Private Limited and as a consequence the Ioan(s)
have become Non Performing Assets. Accordingly, notices were issued to them under Section 13 (2) of Securitization and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002 and rules there-to, on their last known address, however the same have

Capri Global Housing Finance Limited
Regiztered & Corporate Office : 502, Tower-A, Peninsula Business Park, Sapapati Bapat Marn,

CAPRIGLOBAL gy b, Musmisai 400013

OHice Address : 9th Faoos, BBC Towier, Dpposite Law Garden, Mear Axs Bank, Ahmedebad-350006,

POSSESSION NOTICE

Whereas the undersigned being the Authorized Officer of Gapri Global Howsimg Finapce Limited (GGHFL] mder the Securiizaban &
Fecanstruction al Financial Assets B Enfarcement of Secunty Imerest Aot 2002 and in exercise of the powers conferned umder Section 13012}
read wally Rule 3 of the Securdy Inferest (Erdorcement) Rule, 2002, Demand Moticeds) issued by the Authonzed Cfficer of the compary to the
Boerossen(s) / Guarantoss ) mantioned harein balow to repay tha amount mantioned in the notice within 50 days from the date of recespt of the
said Motice. The Boarowes having failed to repay tha amount, notica is hereby given to the Bormoween|s )/ Guaranton|s) and the public in gansaral
thak the undersigned has taken possesson of the property descrbod hergin below inexarcise of peweers conbestod on him undes sub - secton |4}
ol (b sectian 13 of the sasd Aet read with Rule B of the Scimiy Ineresd Erflorceiment nabies, 2002, “The Barrnwards attéention 1% imaled 16
prrsaai of sale-section (8 of saction 13 of the Act, inrespact of time svadable, to radesm the sacured assets.” The Bameawer in particular and
the public in paneral is hereby cautioned not to deal with tha property and ary deatngs with tha property will be subject to the chamge af
“CGHFL" for an amount a= mantioned hanain undar with intemest theraon,

ifor immovable Property)

Name of the Borrowor) Description of Securad Asset Demand Notice| Date of

Guaramtor {Immavable Properties) Date & Amount | Passession

Loan Alc Mo Mame of Borrower! Detall of been returned un-covered/undelivered, as such the Borrower {s)/Co-Borrower(s) are hereby intimated / informed by way of this

Co-BorrowsrMortgagoriGuarantor Mortgaged Proparty publication notice to clear their outstanding dues under the loan facility availed by them from time to time. Losn Account Mo, All that Piece and Parcel of the Property Plot No. A-56,

{Loan AIC No.) LB001D60121810542, S Progerty Siuated Al- Plal Mo 60, Loan Account No./Name of the Borrower(s)/ Address of the Secured/Mortgaged Demand Notice LMHLSURODODES153 (0] / Block Mo, 165, Admeasuring area BE.29 Sq.Mirs,, with

Vaghsla Ritaban Kirlikumar WO Fulabhas Survey o1 Paki B1, Viliage- Himal Co-Borrower(s)/Guarantor(s) & Addresses Immovable Asset / Property to be enforced Date and Amount ROAN00005T9729 [New) & Ground floor Constructed, Road & COP Undivided Share

{Borrower), Kirti Kismar Manubhai Vaghela S0 | Magar, Dist- Sabarkantha, Gujarat Loan Account Nos. 0D126432 Allthat pieces and parcels ofimmovable property being  (13.08.2025 Rs. Surat Branch], of Land Admeasuring 7.43 Sq Mtrs, Known &s “Shree | gg 052025

Manuthai {Co-Bormowar) Admaasuring 700 Sq.Mir ;-lloﬁl?Zyasf?tg;z"i?oc(:grrs:;ﬁ;)mshan Office bearing No. 714 having built-up area admeasuring (53,4;8%#;)2/; Mr. MehulKumar Bhawanbhai Sawaj | Shamia (Leskana) Co. Op. Housing Society Limited” 11.08.2025

-511, , - ivi i upees Fifty Twi ! . . :

(Loan AMC No.) LOO01D60123242550, Nakoda | Property Sduated At- Palke Plot No- BuSi Park. Narol 1 Hiah I 28-16 Sqg. Mt. on Seventh Floor & unfil\{lded propo"rtlonate LakE Forty Seven Gl Ganesh Creation Situated &t Village - Laskana, Mear Laskana Chokadi, Rz, (Symbaolic)

. . . S | . usinéss rFark, Narol 1sanpur Rignway, lsanpur, land admeasurlng 9-27 Sth ofbuﬂdmg named Shyam I"ty " Thruu.uﬂ 5 ﬁupng[ﬂr Kh de d B 3 No. 207 Tﬂll‘i -Ka

Seles Larporation Through its proprietor- Jain - 11 & 2, Flal No 303, Third Floor, Sha Ahmedabad, Gujarat, 382443 Business Hub" constructed on land admeasuring 2365-00 | | housand Eight ; i b ool dud el ool a-nare, | ABANANE

Sureshchandra (Borower), Sml Sheetal Sal Complex. Block MNo- 139.Vil- 2. Tusharbhai Jani (Co-Borrower) 9 Hundred Fourteen Wirs. Bhavnaban Bhawanbhal Sawaj | District - Surat, Gujarat- 395006. Bounded as per Sale

Sureshchandra Jain WO Sureahchandra lain Kadodara, Ta- Paana, izl Sieral At: 6 Pooj Sq. Mt. of F.P. No. 39/1 of T.P Scheme No. 55 of Survey Only) Wr. Dharmesh Bhawanbhe Sawaj Deed - North : By Khadi, South : By Soci Rord, East:

E i i E ; A i Mt : 6,Pooja Bunglows,Manmohan Park Char No. 382 of mouje Isanpur of Maninagar Taluka & 4 M. Mukesh Mamdey Jadhey Rt 2 ; Peby HioRd, TR

'II'-?."-E;WEM".'. El';ﬁﬁph“hﬂ"-':ﬂ JHIFP?'-'I-" R:{';-“'I' E::J‘Tm;:'-d"“'ﬁ':;:!; ig.::itr ;R\?::yal\sdg?f\i/clen;\jlgs;qgl Essécj;ﬁ'tﬁséz(l)f Shyam Ahmedabad District. Boundaries of the said property are as under; North : Office By PlatMa. 56, West : By Margan Area. .

AT SRR, IR e T IR O LI P S : ' ' No. 713, : Office No. 715, East: other's Property, West: C P . - -

Suresh (Co-Barrower) Undividad Share Business Hub, B/s HP Petrol Pump KD Joshi & Lo/ 1> PMCE 0. 179, BaSk OTNET's Froperty, TTest: »ommon assage Date ; 15.08.2025 ) Sd/-, |Authorized Officer),
Place ; Gujarat Fos, Capri Global Housing Fimance Limited

Sons, Nr Hotel Avtaar, & Guest House, Narol Naroda Road, Mouje Ishanpur, Ta Maninagar, Dist Ahmedabad-382405
3. Manisha Jani (Co-Borrower)
At: 6,Pooja Bunglows,Manmohan Park Char Rasta, Odhav Industrial Estate-382415
Also At: Office No 715, Seventh Floor, Shyam Business Hub,B/s HP Petrol Pump KD Joshi & Sons, Nr Hotel Avtaar,
FORM B & Guest House, Narol Naroda Road, Mouje Ishanpur, Ta Maninagar, Dist Ahmedabad-382405
PUBLIC ANNOUNCEMENT 4, Raval Jaydat (Co-Borrower)
yRequision 12 of he Insclvency and Bankniploy Boand o india [Liquicabon Process] lahors, 2016] At: 62, Shantibag Soc. b/h Motibaug Soc. Nr. Isanpur School Isanpur Ahmedabad,,, 382415, Gujarat
n : 2 Also At: Office No 715, Seventh Floor, Shyam Business Hub,B/s HP Petrol Pump KD Joshi & Sons, Nr Hotel Avtaar,
AL 4 I I F - . & Guest House, Narol Naroda Road, Mouje Ishanpur, Ta Maninagar, Dist Ahmedabad-382405

Dabe 1402025
Piaco @ Ahmedabad

futhorised Officer
il Small Finance Bank Limited

EQUITAS SMALL FINANCE BANK LTD (FORMERLY KNOWN AS EQUITAS FINANCE LTD)

2 q (H] tEE REGISTERED OFFICE- NO. 769, SPANCER PLAZA 4™ FLOOR, PHASE II, ANNA SALAI, CHENNAI, TN- 600002,
PH-044- 42995000, 044-42995050

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

APPENDIX IV-A [See proviso to Rule 8(6)] - Sale Notice for Sale of Inmovable Properties

i o i L TR

PARTICULARS DE“_"'LE This step is being taken for substituted service of notice. The above Borrowers and/or Co-Borrowers Guarantors) are advised to make E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security
1. | Mame of corparale dablor E;ﬂiml'_ﬂﬂ':t:dmm“ Fabrics the payments of outstanding along with future interest within 60 days from the date of publication of this notice failing which (without Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest(Enforcement) Rules, 2002. Notice is hereby given to the public in general
..... — IR LI ! prejudice to any other right remedy available with M/s Mintifi Finserve Private Limited) further steps for taking possession of the Secured and in particular to the Borrower (s), Mortgagor(s) and Guarantor (s) that the below described immovable property montaged/charged to the
2. | Date al incorporalion of corparate dablor | 04.00.20M1 Assets/ mortgaged property will be initiated as per the provisions of Sec. 13(4) of the Securitization and Reconstruction of Financial Secured Creditor, possession of which has been taken by the Authorized Officer of Equitas small finance Bank, Secured Creditor, will be sold on "As is
3. | Authority undar which corporale dabtar | RaG-Ahmedabad Assets and Enforcement of Security InterestAct,2002.The parties named above are also advised not to alienate, create third party where is", "As is what is", and "Whatever there is basis for recovery of dues in below mentioned accounts. The details of Borrower'(s) Mortgagor(s)/
|| Isincorporated! regislered T interest in the above mentioned properties. On which M/s Mintifi Finserve Private Limited has the charge. Guarantor(s)/ Secured Assets Dues Reserve Price/E-Auction date & time and Bid Increase Amount are mentioned below
4. | Cerporata Identity No.J Limited Liatslity | L25200GJ2011PTCOE3495 Date: 15.08 2025 Place:- GUJARAT Authorized Officer M/s Mintifi Finserve Private Limited Name & Address of Borrowers/ | pescription of the Immovable | Reserve Price | Date &
idenification No. of comporata dabrios Mortgagers/ Guarantors Properties with known EMD Price | Time of E- Loan / Total Dues
b, | Address of lha registered office and 208, Tin Murli Bunglows, Mear Devansh encumbrances, if any Bid Increase Price| Auction
nncial affice [if am) of coroorate deblon Bungiow, Swdham Cecle, Thataj, - -
pincysi clies 2] e Gijarat, e, 380054 SAANVI ADVISORS LIMITED 1. Mr. CHIPARIYA SUNIL,|AI that piece and parcel immovable| Rs.15,00,000 | 04-09-2025 |Loan Account No-
& | Date ol dosure of b 03 08,2025 A . , : : . il : " S/0.Dhirubhai CHIPARIYA, |property of Residential of Sub Plot From 11.00 |EMFJAMNRO0054077 /
: g gl cosure al insosancy L4, Registened Oifice: 304, Shoppers Placay Govl Servants HEII,‘. Sl.'l-:..ILﬂ.!.I' Lid Opp Municipa! Market, CG Roead Navrangpura, | Ahredabad, 2. Mrs. CHIPARIYA S W/o.INo. 2/4 of Plot No2 Land AM to 12.30 | ELPIAMINR0054078
Resalufion Pracess Gujeral, ndia, 380009 - VIS. apna, 1/0. ; to12. )
; - rg . CHIPARIYA SUNIL admeasuring area 5553 Sq.Mtrs.|  ps 150,000 PM  [Claim Amount Due Rs,2185826/-
7. | Liquidation commencemant date 1304, 2025 Corporate olfice: OMice No.245 2nd Nioar MP Mall. MP Block Pitampura, Rani Bagh Morth West Demi_ Dethi- 110034 L, — Nconstruction there on situate ot RS 190, g
of comorete debior CIN: L741 4060198 1PLCOR4205, Emall: saanviadvisors 7O@gmail.com (BOFh are reS|d|n_g at Dadiya, No.22. €5, No. 2318 Paiki. C.5 Wa.rd. as on 19-12-2023 with furth_er
Ty e e T s s z Mob, Mo, 961 RAZ8224; Webshe: hitps:weanw szamvladvisors, in/ Dadia, Jamnagar, Gujarat- 361012 | ™% > "™ e interest from 20-12-2023 with
B. | Mame and regisirafion numbar of tha CAIP Vineata Mahashweri - - 225 Also at = SUB PLOT NO 2/4 MopiNO- 13, Sheet No. 464 at Taluka and| o 44 500 monthlv rest. charees and costs
insoivency professional acting as fiquidetor| [BEITPA-D01/IP-PODBSE017-16/ 10364 EXTRACT OF STANDALOMNE AUDITED FINANCIAL RESULTS FOR THE QUARTER EMDED 30th JUNE, 2025 . Distict Jamnagar. In the state of s y Test, charges . o5,
- . _ A i L akdsi) NO VADO NR PAVAN CHAKKI,OFF| - . s etc, (Total Outstanding being
8, | hddress and e-mail of the liqudator, Address: Office No-302_ Third Floor, Reagus (upees In aks| PAVAN CHAKKI ROAD, JAMNAGAR gujarat. Situated at within the Sub- Rs.2844619/- as on 04-08.2025)
as registered with the Board Business Cangne, Nr Anupam Bunglows, Naw Quarter | oo ber ended | Year ended AWINAGAR Gui ?:61012 '|Registration District of Jamnagar and ' 1
Caylight Rioad, Bharthan, Vesu, Surat, &r. Partiialars ended 31032025 | 0060z | Yo ended J , Gujarat - ) Registration District of Jamnagar.
b 05007 Ho. J006; 025
Erﬁlrlam' :pvneélairr@gmahl s Unaudited Audited Unaudited Audibed For details and queries on purchase and sale contact no- Sathish 99402 86237, Javed Kothariya 7874234782, Gohel Sandip Dilipbhai 9510074045
; = . w5 o | D e 1 =
10 MurE_ss mae-mn«::;:elusaﬂ for Emrf%ﬁlam?s memr;:'reu in 5o ; L'-;lt*- 'F:'r'-'i'fl'"ﬁ:l":'"l'r Er”“""ll:'d"b T ﬁgg :-: EE; E;; Egg: The intending purchaser/ bidder is required to submit amount of Earnest Money Deposit (EMD) by way of NEFT/RTGS/DD in the account
RPN RIS WICL W RAeato! i 1. K spipi@gmail com Emam;_.:aw i:e-m:f pe e i s ahi ' ' of “Equitas Small Finance Bank Ltd” Account No- 200000807725 and IFSC code- ESFB0001001 Bhaaggyam Galleria New No. 18 , Bazzulla
11 Last date for submissaon of claims. 12082025 — 3| Mat Profit before tax for He pedod {(after Exceptional andjor T 51771 a0 5108 Road, T-Nagar, Chennai-600 117, drawn on any nationalized or scheduled bank on or before date: 03-09-2025
MNotce s herely grven thal the Nﬂ"ﬂl‘a'ﬁﬁmﬁf'r Lanw r;l"-'“"l' f‘““ﬂﬂﬂﬂf"ﬂpﬁﬁ"w“ nas ordred pafranrdnary tems) | | For details for terms & conditions of E-Auction sale please refer to the link provided in www. Equitasbank.com &
H?nggmm OF Tihartamlors of: e e Fameciive Fancs Frivme: Liniind o 4 |Met Profit for the perind afer fax and Excephonal andior :l.i':II' 36,48 | 367 47,35 https://www.bankeauctions.com.
e . - - gtraordinary ibems . Date - 15.08.2025, Place - Jamnagar Authorized officer, Equitas Small Finance Bank Ltd
D " - . . 3 3
T R o S e e ot LiTled 18 Nereby caled upon 12 | ™5™ Total Comprehensive income for the penod (comprising prat for 153 T 167 4735
aqainstilsmNa, 10 il o Gl i . the pariod {after taxh and othar Comprehensiee Income {afier Tax) | I
The financlal craditors ghall sufimit thedr claims with pn_-ﬂ:,f h:ll alactronic means |:||'||!|| Al aithar t:‘ E':ﬁ"r!-' ‘Sh.a::ﬁqﬁﬂlilltal (Face value B, 10¢- Per -El:lllli:'!.' SrII-TrE'r 20105 i 201 U-.".!'I 01 UE-_ 201,05 A U SMAI_ I_ F l N A N C E BA N K I_ I M I T E D
ereckhars may submit the clalms with the proof in person, by postor by elecirors means. amings Fer ahare {for conbnuing and discontinued Uperations) N |
Submitssion of false or misheading proot of claims shall aliract penalties. Basic ar diluled .23 193] 0.18 236 7 _ I_NF[)R‘MA“QH NOTICE
Motes The balow mentionad Barrowers & Co-Bomawers arsinfarmad io remaove their movabla assats fram tha morigagad proparty (mantiond |

I casa a stakehaldar doss not submi ils dams duning the liguidation procass, the claims
submitiad by such & stakeholders duning the corporate insohwancy resalution procass undar the
Insatvency @nd Bankrupicy Board of Indiz (Insolvency Resciution Process for Corparate
Persans| Requations, 2016, shal be deamed to be submitted under Section 38

1, Theabove exfract |5 & detaded format of Fnagnclal Basults filed with the Stock Exchanges under the Regulation 33 of SEBI [Listing
Obdgations and Disclosure Requirements) Fegutations. 2015, The tull format of the financial resuls 5 avallable on the siock
prchanges website; www.mealin Tha same ks also avallable oa the comgany's Website: www.saanviadwvisors.in,

S 2, The zhowa resufts have been raviewed by tha Audit Committea and approved by the Bpard of Directors of the company at their

CA IP Vinests Maheshwari Meating held on 14" August, 20235.
Linuidasar in the matter of Sevenn Protective Fabrics Private Limited 3. This Stabamant has bean prapared in accordance with the Companies (ndian Accounting Standards) Rules 2015 {Ind AS) prascribad
Email id- lig splpai@qmall.com imder Sectan 133 of the Companiss ACL 2013 and other recognized accouning practices and policies to the exlent applicalhe.
4, Segrmenl wise repoet is nod aplicable 1@ the company,

in the balow tabla) which |5 going to bs soid by A Small Finance Bank Lid. (A Scheduled Commercial Bank) thraugh suction
proceading under SARFAES] Act. 2002, oiherwise the rovable assets would be transfemed toany rented localion a1 hes own cost and
they will also b liable o any damage caused during the ghiflieg, if ilis not removed within 15 days. For other quenes contact the |
cancermeng persan as menlioned beldw

Detail of
Mortgaged Property

Contact
Person
Satish Patal

Loan Afc No. / Name of Borrower/

Date: 15,08, 5025
Flace: Sural

Co-Borrower/ Mortgagor/Guarantor
{ (Loan AC Mo,) LSG0T0E0100082940, Kushal Pramabhad Pammar

Propary Sduated &1 Shop No. 07 , Groaund

5. Flgues for the previcus period have been regrospedre-classitied 10 conform ta the figues of the current period i 2 : ! By
6. The Company has rg subsidiary'assockateJoat Venture Company{ies) qS-‘-«’J Pramabhai Parmar {Borrgwer), Smt. Anilaben Kushal Parmar | Floor , Dearkesh Comple , Survay No. 53, | BS80071 2693
FEDEA”H FI NANCIAL SEHVIEES LTD '.;'-".":'D Kushal Frarmabhe Pesmer [Co-Barrower) Higza Mo, 2+4 | Mirmal Magar . Wil Limit {8
FED BA K - E - Armeali, F.F Mo, 215 Paiki, Plol Mo, 32, In
Reg|stered Ofﬂce Unlt NO 1101 11th Floor Clgnus E E TP Schemea No, 70 | Dl Seral Gojarsd
PAHCIAL BERVICTR LAITED
Plot No. 71 A, Powai, Paspoli, "Mumbai - 400087 T l Admeasuring 263 Squars Faat
ar | |
POSSESSION NOTICE Sd/- | {Loan AIC No.) LO001060116346152, Panchal Meshkuma Propedy Situaled Al- Prop. Mo, 481, Gram | Satish Patel
Whereas, The undersigned being the Authorized Officer of Fedbank Financial Services Ltd. DEY SETHI E Shandilgd 500 Shantital (Bormower), Smi, Madhuben Shanbilal Panchaysd &L Pandwi, Po; Pandva, The RSAOD12895
under the Securitisation and Reconstruction of Financial Assets and Enforcement of| |Place: Hew Deihi E -1 MANAGING DIRECTOR | Panchal WIQ Shantilal Panchal (Co-Borrower), Panchal Shantial Balasinor, Dest- Mahizagar, Gujarai
Security Interest Act, 2002 (54 of 2002) and in exercise of the powers conferred under| [Date : 14-08-2025 - DN : DB5BA4EE | Chhaganial 50 Chhaganisd (Co-Borrower) Admeasuring 1102 Sqft,
saction 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a | {Loan AJC Ho.) LBDO 060420420721, Shree Bherunalh Kirans Properly Siluated Al Patla Mo D5, Sankaip | - Satish Patal
demand notice dated 20/05/2025 calling upon the Borrower, Mortgagor, Co-Borrower(s) | i Bl ol i B o T A ik R T
and Guarantor:- (1) Mr. DINESHBHAI VIRABHAI PUROHIT (Borrower); (2) Mrs. R o st s sl gl "
RINKUBEN DINESHBHAI ROHIT, to repay the amount mentioned in the said notice being BOSTON BIO SYSTEMS LIMITED e | [N R A =
Rs. 25,87,920/- (Rupees Twenty Five Lakhs Eighty Seven Thousand Nine Hundred Reqd. Dfice: 5,328, Sun West Bank, Ashram Rogd PO, ahmedabad, City Taluka, Gujarat, India, 380009 iﬁnupmm| PrT;::sl:-;;Senh;mu p:a;_:a;.t“;nal -'I:;-:--E-j-r;:;mn S
Twenty only) as on 16/05/2025 i.e. Rs. 1,586,028/- (Rupees Fifteen Lakhs Eighty Six CIH NO.; L31100G1995PL 0025476, Email: bostonsystami@yahan.com | = i | B (0 ' - e
Thousand Twenty Eight Only) in Loan Account No. FEDAHMLAP0534289 and Rs. TS s TN MDD LAt A rr o e e bk om o S o e 2 L L e e - ===
1,001,892/- (Rupees Ten Lakhs One Thousand Eight Hundred Ninety Two Only) in = _ = : = e | {Lean AIC No.) LODOT0T0125322772, Swapnil Lanfwar P r_'||.||'-_'l1:.-' Sauated Al - Flal Mo 2|:|1 Elam 'ra:mlu Hissrmkh

LoanAccount No. FEDAHMLAP0534290 and Rs. 4,502,100/- (Rupees Forty Five Lakhs (Rupees in Lakhs) E | Bormower |, Eml Sangeala Lanjwar (Co-Boemwer] 2nd Floor Swammarayan Krups Residency BHarol
Two Thousand One Hundred only) as on 16/05/2025 in Loan Account No. Duarter Duarter Duarter | Situatad At Survey Num 7904, On The Final | BSE0062501
FEDAHMLAP0534291 together with further interest thereon at the contractual rate plus all s ended ended prnded Year ended Piat Mum. 180, Tps Mum: 1Vl & Teshil

costs charges and incidental expenses etc. within 60 days from the date of receipt of the said Mo, Particulars 30/06/2025 | 31/03/2025 | 30/06/2024 31/03/2025 Bavla, Dist- Ahmedabad, Gujarat

demand notice. Admeasuring 720 Sgft

The Borrower, Mortgagor, Co-Borrower(s) and Guarantor mentioned hereinabove having Unaudited Aucited Urean iad Audited " : FETRTE e " o T =5

failed to repay the above said amount within the specific period, notice is hereby given to the 1 | Total Incorme from Operations 1B.05 19,25 - 1925 ! LL'-:?; :;:ﬂ:grsls_:::f:ﬁ]:fii::ji"::::::hr:':rlglj:;l;l,awl Pmi:::: #ﬁ},ﬂ, 1:::: H.: u: .?rE.l,', & ,?:E,:-_,Efg;;ql
Borrower, Mortgagor, Co-Borrower(s), Guarantor and the public in general that the 2 for 1 ; e — . 51| 7 Bty ol fo e e T gkt bt B i i b - i
undersigned?uthorised oIﬁcerdhas t};aken pé)ssgssion 02g}ifr?pﬁrtéi%ss:gg?zerein zelovr: ? :!:;.Ilff:m:;nﬁ. or the penod  (befose tax, Exceptional and'or Extraosdinary 536 149.05) 154.73) :,Ehli:l'll.'t'?'l-ﬂl (Co-Borowar) Admaasuring 1330 Sq.Ft

in exercise of powers conferred on him under Section of the ctread wit — - - . - : — | iLoan AIC No.) LBDO0T0E0126436236, Shrae Ganesh Mobike Praperly Sfuated Al- Builkdng No B Pakl Satizh Pals|
Rule 8 of Security Interest (Enforcement) Rules, 2002 on this the August 13 of the year 3 r;JEE Profit befoee tax for the period (after Exceptional and/or Extraoedinary 5.38 143.05) (54.73) E Repairing (Borrowar), Saonae Kshor Harishehandra (Co-Bormower], | B -Wing Old Swereey Mo 192 2001, Shop Mo | - E380012895
2025. e | Sonar Govind  (Co-Barrower), Smi. Sanar Sulochanaben [Co- 1 Shop Mo &, Block Mo 4T 82, Jahangirpura

The Borrower, Mortgagor, Co-Borrower(s) and Guarantor mentioned hereinabove in 4 [ Met Profit for the perod after tax and Exceptional and’or Extrapedinary 4.01 {49.03) 154.73) | Bofmowear! Ciipad Road, Dist- Surat | Gugarat

particular arljd the [(Jjubllic in genr:arzi]l is]{alrle hereby cautionecliI r;)ot to gealtv;/itrlr:he fr:)llowingf ifars Admeasuring 247.49 Sqft.

property and any dealings with the following property will be subject to the charge o y . ai i . : I : :

Fedbank Financial Services Ltd. for an amount Rs. 25,87,920)- (Rupees Twenty Five 3 ;“EHLEI:'I[::?EHE:';L‘:]"'“;"::I ::;i’r'?umr'ﬁehfif‘ﬂni“{?n’l’;"{ﬁ;;g 1?;:']"[ foot Ehs | (Loan AC No.| L8001060127518390, Chauhan Pruthvisih Property Siluated At Mikat No 384, | Satish Pat
Lakhs Eighty Seven Thousand Nine Hundred Twenty onIy) as on 16/05/2025 i.e. Rs. - : e ;Hhm'::u:.-ﬁlr.ll (Borower] Chaukan Sonafhen [Co-Barrower) Khaadivay, Balasinor, Disl = Mahisagar, G- BAA0012895
1,586,028/~ (Rupees Fifteen Lakhs Eighty Six Thousand Twenty Eight Only) in Loan Equity Shares Capetal (Face value Rs. 10/ Per equty shre) s, (&) oWeel el o | ASEsAdmmiing SALEEGNE, |
Account No. FEDAHMLAP0534289 and Rs. 1,001,892/ (Rupees Ten Lakhs One 7 | Eamings Per Share (for continuing and discontued Operations) Basic (.06 {0.70) i0.78) | {Loan AJC No.} LBOO10B0129200640, Labana Arvindumar Praperly Siltuated Al- Progerty Mo 1901, Vill- | Satish Palel
Thousand Eight Hundred Ninety Two Only) in Loan Account No. FEDAHMLAP0534290 and diluted 0.06 ':U-'-"':I.ll_ (0.78) %Hirlnnhhﬂi [Borreer) Labana Mukeshbhai Kidansing, 50 Litva Deva Gamial, Tal- Zaked, Distl- Dahod, | B3E0012895
andRs. 4,50_2,100/- (Rupees Forty Five Lakhs Two Thousand One Hu‘ndred only) ason Mes: | Kirtansing (Co -Borrowar) Smt. Ushaben Arindbhai Labana (Ca - Gujarat Admeasuring 550 Sqft
:hsé?eséﬁzztfh:ancctr?t?:cﬁgrr:ltj::)lEsoélIﬁﬁggzxt:aﬁgggﬁ?inggg;qaelrevzggn?gtsheimtereSt 1, This extract of the detailed farmat of Financial Results filed with the Stock Exchanges under the Reguiation 33 of SEBI (Listing | Borrowsr) Smi. Labana Shantaben Kinansinh (G -Bormower)

The borrower's attention is invited to sub-section (8) of Section 13 of the Act, in respect of E:rh"g:ﬁ:: ::Eqi?;mﬁlﬁE:E::n:;ﬂ.?ﬂ:ﬁﬁ'ﬂiuﬂi I?;:Hlh:ﬂéz:_'il:]:;;?\,?:;;Eflwr:swu:igfﬁhﬂlﬂame an-the Siock [ {Loan A/C No.) LBO0TOT0134006812, Chauhan Amitkumar Prapery. Sdusled Al- Flal Mo- 701, TTh Chandan
time available to redeem the secured assets. 9 TﬂI;.[Ibl}'n'\E rnsul.ts haye [IIEI:':FI I'-'.':I.Iil'."i.'['-.lj by tnc'ﬁ.uﬂ]: i:l:EIIT'I':T'IiI'['EE and ﬂ'i]ﬂll:l'l'l:l.lj t'l'.-Lrll'-‘ Board ".:.‘-'. Diri.:n:m*s ;:Il the company at their Meeting | (Borower) Smi Chauhan Sitaben (Co-Bormawer] Flaor, Wing C, Moje- Makarpura, Dist E:n".-fa-
SCHEDULE I: DESCRIPTION OF THE MORTGAGED PROPERTY: FOR Vadcdara, GJ Admeasuring 84,38 Sq.Mer | 8057043401

hetd on 14ih August 2025
. [iher Figures, excepl Earnings per share, for the previoes period have been regroupedirearranped wherever necessary fo correspand Date
with the Currerd pesiad's figunas
4, The Campany has no subsidiaryassocialenaint Venture Gompany (ies)
&, The Operations of the company e considerad a3 a single bugingss producl SegEnent reparting is aat apphcable.

(=] o]

FEDAHMLAP0534289 & FEDAHMLAP0534290:-COMMERCIAL PROPERTY BEARING 3
SHOP NO.4 (ADMEASURING ABOUT 28 SQ. YARDS & CONSTRUCTION THERE ON
GROUND FLOOR + FIRST FLOOR), IN THE SCHEME KNOWN AS “SWEET HOME
SOCIETY”, HARIVILLA CO.OP. HOUSING SOCIETY LTD. VIBHAG-2, SITUATED ON
SURVEY NO.797, MOUJE: NARODA, TALUKA: ASARVA, DIST & SUB DISTRICT:
AHMEDABAD, AS BOUNARIES :- EAST - BHAGIRATH INTER-CITY HOUSES, WEST -
80 FT'SROAD, NORTH-SHOPNO.3 WITHWALL, SOUTH-SHOP NO.5 WITH WALL.
FORFEDAHMLAP0534291:-

COMMRCIALPROPERTY BEARING SHOPNO.01 (ADM. 29.70 SQ. MTRS. SBUAAS PER
TAXBILL), SHOPNO.02 (ADM. 29.70 SQ. MTRS. SBUAAS PER TAX BILL) & SHOPNO.03
(ADM. 25.08 SQ. MTRS. SBUS AS PER TAX BILL) ON 2ND FLOOR, IN THE SCHEME
KNOWN AS “PARSHWANATH TOWSHIP VIBHAG-12", PARSHWANATH TOWNSHIP

;1410812025  Plage : Ahmedabad Authorised Officer AU Small Finance Bank Limited

Jamalpur Branch :Address at Dasha Nagar Vanik Gyati,
Near Khamash Gate, Ahmadabad, 380001, Jamalpur
Contact no: 9137636190 mail ID: ubin053613%@unionbankofindia.bank

DEMAND NOTICE UNDER SECTION 13(2) OF ACT 54 OF 2002

Raf: [eate: 01 062025
To Place: Ahmedabad

1. THEBORROWER/S

iz dx fin ) union Bank

Far Baston Bio Systems Limiked

CO.OP. HOUSING SOCIETY LTD., SITUATED AT SURVEY NO. 857/1/2 PAIKI, MOUJE: Ghanshyam Dhananjay E!-E':il 1 [8) Mr, Faruk Yakubbhai Kharediwala
NARODA, TALUKA, ASARVA, DIST. & SUB DISTRICT AHMEDABAD, ASBOUNDARIES -t | | gy, 0. o . M i Flatna. 43 4th Floor Samir Flats, Samir Association, Mear AMG Gol Limda, Jamalpr, Ahmedabad Gujrat-360001
EAST - SPACE THEREAFTER ROAD, WEST - SWAMINARAYAN FLAT, NORTH - e S e
SHRIJIDHAM SOCIETY, SOUTH—SHOP’NO 2 | TR - TEOR TN e i . 434 FoprSamirFige. San
, 2. ” Flatno. 43 4th Floor Samir Flats, SamirAssociation Near AMC Gol Limda, Jamalpur, Ahmedabad Gujrat-380001
Place:- Ahmedabad AUTHORISED OFFICER R S fﬂuiﬁﬂiam; al
Date:- 13/08/2025 Fedbank Financial Services Ltd i g
/08/ Bha rat Glﬂhal I:lﬂvelnpﬂrs leltﬂd G0 Bankawala kund Nadiawad Mawvi Maglid opp. Dastang Gak Jamalpur dhmedabad - 38004
(Formerly known as Kkrrafton Developers Limited) Siradam.

CIN: L70100GJ1992PLCO0O17815
Regd. Off.: G block . Uniza Corporate Office, Premchand Magar Rd, Opp. Krishna Complex,
Stedlite, Azad Society, Ahmedabad, Ahmadabad City, Gujaral, India, 380015
Website : www bgdl.co.in, Email: sequelerou@gmail.com Anguiry@bgdl.co.in
Contact No: (+81)79-492249525

Molice undsr 5ec. 13 (2) read with S5ac.13 (3] of Sscentisabon and Reconsirction of Financig! Assals and Enlorcemant of
Secunty InberestAct 2002,

You the addressse No 1 herein have availed he following credit facilities from our Ahmedabad Jamalpur Branch and
failed bo pay the dussiinstalment! interest | operate the accounts satisfactonly and hence, in terms of the RBI guidelines as to the
Income Recognition and Prudential Accounting Morms, your accounl's hashave been classified as Non-Performing Asset as on
28101/2022. As on 31/07/2025 a sum of Rs.2,36,970.00(Rupees Two Lakh Thirty-six thousand nine hundred seventy only} is
outstandmg in your accountis,

AHMEDABAD STEEL CRAFT LIMITED

CIN: L27109GJ1972PLCO011500
Registered Office: 213. Sakar -\, Behind Matraj Cinema, Off. Ashram Road, Ashram Road
PO, Ahmedabad, Gujaral - 380009 | Phone: +919598193755
E-mail id: ascsieelad 1i@gmail.com | Website: www.sieelcrafico.in

EXTRACT OF UN-AUDITED STANDALONE FINANCIAL

RESULTS FOR THE QUARTER ENDED JUMNME 30, 2025

EXTRACT OF UN-AUDITED STANDALONE FINAMNMCILAL

RESULTS PR THE QUARTER Eb ! |'.| 3] t I"E:‘;::':EE:;;:' b’ pﬂ';:?;::;:] The particulars of amount due tothe Bank fram No.1 of you In respect of the aforesaid account/s are as under.
: : n appli
Quarter Ended | YearEnded| | S| Particulars 30/06/2025 | 31/03/2025 | 3000612024 31/03/2025 Type of Limit Ouistanding : leap::- "H: Penal c"f”':h“rges Total duss
g Particulars 30106/2025 | 31032025 301062024 3100372025 | (MO (Un-Audited) | (Audited) | (Un-Audited)  (Audited) Facility amaunt as on interest upto. | Interest neurme
d (Un-Audlted)  (Audited) (Un-Auditec] | {Audited) 1 | Tatal Income from Operations 210237 | 1245416 | 540530 | 6832204 30.06.2025 30.06.2025 |(Simple) | by Bank.
1. | Tolal incormse from aperations (nel) 426773 £530.37 458 | 1722007 2| Net Profit/ (Loss) for the paniod (befors Tax,
2. | Net ProfitiLoss] for the period (before Tax, | Excegtional and’ or extraordmary items) 18091 | 26485 203 | 215028 HL SALAAR | AT §3,28543. | 17651 4 4 2TRE114
Exceptional andior Exiraordinary items) 440,49 476.43 (.30} 1247 25 3 | Mot Profit’ {Loss) for the period bafore Tax Total Dues 37702114
3. | Net ProfitiLoss) for the period befare tax (afier Exceptional and' or extracndinary iems) 18991 26485 34293 215028 _ R 3
{after Exceptiona! andlor Extraordinary items) 440 40 476,43 {10,340 1247 26 4 | Nel ProftiLoss) for the period after Tax To secure the repayment of ihe monies due or ihe monies that may become due 1o the Bank. Mr. Mohammed Faruk Yakubbhai
4, | Net Profiti{Loss) for the period afier tax (afier _ (after Exceplional and! or extraordinary fems) 14288 | 19883 | 25380 | 160296 PIRBAINE Had SIAN SUCRTR Ik L1201 SICCAR U VNG Ly O
Excepbonal andfor Extracrdinary items) 136.35 14891 {i0.30) 107,348 5 | Total Comprahensiva Incoma for the period Mortgage of immovable property described hereinbelow:
=, | Total Comprehensive Income for the periced [Comprising Profil! (Loss) for the period (after tax) A : : . :

; - I i M iof| i . SE08/B- |
[Comprising Profit{Loss) for the period {afier tax) | and Other Comgrahensive Income (after lax)] 142,88 198,93 251 B0 1602 96 . hElt'.Iﬂ';".'«lll:‘IEﬂ prupurtr; ate.shgrﬂmnhe pracasr peies a.ncﬁ.l;leanng oty n1u .ﬁl}':h B:1 -::u[r;ﬂ:,.r ey AL
and Other Comprahensive income (after tax)] 14343 33042 (15.57) 107341 § | Equity Share Capital 1017596 | 1017596 | 977508 | 1019508 - 3 of city taluka in the registration district of Ahmedabad and sub district of Ahmedabad - 1{city) together with superstruciure

6. | Equity Share Capdal 1,509.20 W40 4093 BE4.20 7 | Face Value of Equity Shares (in Rs.) 10.00 10.00 10.00 10.00 being flat no.43 on the fourth floor admeasuring B0 sq. yds (super buill up area) standing thereon and situaled within Samir
T. Dthe!' Equity exchuding Revaluaton Reserve A, MA, NA 5,024 45 B | Eamings Per Share (of Rs. 10/- each) Association, at Nr. Mumicipal Corporation Gol Limda, Jamalpur Ahmedabad 380001 in the name of Mr. Mohammed Fank
B. | Eamings Per Share {of Rs.10/-gach) (far confiming and dissontinued operations) Yakubbhat Kherediwala which is bounded as under: North: FlabBuilding Margin space South: Flat No. 41 East; Flal/Building
(far confinuing and discontinued operations) ’ . Basic: 0.14 0.20 0.26 160 Margin space West: Sadar Flal No_ 42
4 . . 1} ] % : X e s . i 4
gﬁ:nm g qg g gz I[E, g‘-j i? g i Diluted: U.14 0.20 o et 160 Therefore You are hereby called upon in terms of section 1342) of the Secunfization and Reconstruction of Financial Assets
: 2 : i ; Note: The above is an extract of the detabed format of Un-dusited Standalons Financial Resulls far the Quarter

and enforcement of Secunty Interest Act, 2002, 1o pay a sum of Rs. 3,27,021.14 logether with further interast and charges at the
contractial rate as par the terms and conditions of [oan documents executed by you and discharge your Eabilities in full within 60
days from the dale of receipt of this netics, failing which, we shall b2 constrained to enfores the aloresaid securibes by exgrasing
any or all of the rights given under the said Act.

As per section 13 (13) of the Adt, onreceipt of this notice you are restrained /prevented from dispesing of or dealing with the above

Note: The above is a0 extract of the delsded format of Un-Awdited Standalona Financial Results for the Quarter
ended-on June 30, 2025 fled with ihe Stock Exchanges under Regulation 33 of the SEBI (Listing Dligations and
Disciosure Reguirements) Regulations, 2015, The full formal of Un-Audded Slandafone Financal Results for the
Cwarer ended on June 30, 2025 are avatable on the he websie of tha Company §.e. warw.sleelcrafl.co.in andon the
website of BSE Lid [were baaingdia.com)

ended on June 30, 2025 fied with the 3iock Exchenges under Regulation 33 of the SEBI {Lising Obligations and
Dizsclozure Reguirements) Regulations, 2015 The full format of Un-Audited Slandaione Financial Results for the
Cluartar endad on Juna 30, 2025 are available on [he the websie of the Company Le. wenw steelcrall.cain andon the
website of BSE Lid (www.bseindia com)

: 0| FOR BHARAT GLOBAL DEVELOPERS LTD.

E ' E For, AHMEDABAD STEEL CRAFT LIM[LEE (Formerly Known as Kkrrafton Developers |E-m:' securities without the consent of the bank.
3‘.‘ ROHIT PANDEY KEYURKUMAR PRAVINBHAI PﬁTEllL Your attention Is invited 1o provisions of sub-section (8) of Secton 13 of the SARFAES! in respect of time available, to
Dave: I14.ﬂﬂ.2“|]25 ol PAAMNAGING DiREC.T'.:}H Date: 14.08. 2075 EXECUTIVE DIRECTOR redeam the secured assets. Yours faithfully,
Place: Ahmedabad DIM : 03425671 Place: Ahmedahad OIM: 10822762 AUTHORISED OFFICER
Ahmedabad

oe o

epaper.financialexpress.com
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